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Bvery leader of a political party,
whichever might be one’s affiliation,
or every worker of a political party
whatever the party might be, is res-
ponsible for seeing thag such things
in his
his
So, I again

de not happen in his region
area, in his
State_
requsst you to keep the matter as

surroundings, in
in his country,.

it is. You can bring whatever issues

you like to bring at the time when
we discuss this matter.
Now, I start the Shory Duration

Discussion. Shrimatj Sarala Mahesh-
wari to speak.

SHORY DURATION DISCUSSION

Serious s'tuation in  Assam in view

of recent ethnic clashes and massacre
of refugees in Barpefta distries.
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SHRI BHUBANESWAR KALITA
(Assam): Madam Deputy Chairman,T
rise to express' my deep sorrow over
the incident and to offer condolences
to the families of those who Had
died in the massacre which has put
all of wg to shame. The massagre
which has happened mfter the Nellie
incident is really a - more shocking
one because the people Wwere killed in
the refugee camps. Tt ig really =
matter of concern for all of us. Ma~-
Jdam, the issue which has been: raised
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is a very serious issue, It concersas
not only the Bodos and non-Bodos
but it attracts the attention of the
whole nation. The Bodo Accord was
signed on February 20, 1998 after a
long-drawn-out agitation by the Bodo
beople on the north bank of the Bra-
hmaputra. The agitation originated
yearg back. It is not that the Bodo
issue was started recently. There was
-an agitation for the recognition of
their language. There was an #agitation
for the cconomic uplift of the Bodo
people, The Government rightly sig-
ned the Accord with the agitationists
and gave them the Bodo-Autonomous
Council to bring all.round develop-
ment in the Bodo autonomous areas
and to the people wha are cennected
with it.  But, unfortunately, after
the Accord, four major incidents have
taken place and they have resulted in
this massacre. Iy is very unfortunate
that we have to say that there are
mistakes. At one point of time we
have to agree that there are mistakes.
Three accord have been signed in the
North-Eastern part of India in recent
years. Out of them, the Mizo Accord,
though there is some oppositoin to
it, hag been functioning successfully.
The Assam Accord, though a few
pointg of the Accord are to be imple-
mented fully, has, by and large, been
accepted by the people and there is
an _-amount of satisfaction ameng all
sections of the people of Assam. The
third, accord is the Bodo Accord. The
_Bodo -Accord was signed and with the
_signing of the Bodo Accord the Bodo
Aufonomous Council has come Up.
.But there also like the  Assam
Accond and the Mizo Accord seme peo-
ple remained unhappy with: it. Some
people did -net like the Accord " and
some people,are still opposing :.the
Acrord. Why has : this: Accord been
‘eppgsed? - What .ig. the reasons? The
.Accord.has,arcused a lot of hopes and
2spirationg.in the people-of -that area.
They thought that developmental acti-
vities would -come in a big way -and
there would be effective ecaonqmic
develobirient 'ahd their lot wotlld “be
irpeoved. “Biit. - unfortunately, the

[
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Bodo Autonomous Couﬁcn which came
into effect could not function effective-

ly hevause of @ifferences among the
Bodo ieadership.

Madam, I don’t want to defend any-
body here. But I must sSay 'that the
'Bodo Autonomous Council which came
into effect due to the agitation, due
to 1§he accord, doesn’t have the teeth
to implement the ecbhiomic develop-
ment programmey. It js very sad and
I am very unhappy to gay that fin-
ance, which is the main input for the
the developmenta) work, is very, very
scarce with the Bodo Autonomous
Council, As a result, they could
not put the Bodo leaders together.

' That is why they have suffered. The

hopes and aspirations of the Bodo
peoplt could not be met. Madamp, it
iy not the only event. We have to
study it. We have to analyse i¢ in
the broad perspective of the State
and of the region as a whole, It is
not that peace was not disturbed
earlier. It is not thzt there were no
confliets earlier. There were conflicts.
But, those conflicts were sorted out.
Madam, as you know, Assam is a
multicultural State. It is a society of
assimilation, a society of different lan-
guages, a society of different cultures.
All the people, tribal and non-tribal,
of  different cultures and different
languages live togethér and work
together for the uplif of that region,
of that State. The hon. Member of
the Opposition cited some historical
facts. She said that it ‘was all due fo
the failure of the policies of the Con-
gress. Madam, the demand for  the

Bodo Autgnomodus, Council is not new.

She mentioned that during the time
of the late Pandit Jawaharlal Nehru,
who was the architect of modern
Indiz, autonomy was offered to them.
The Bodo people, the tribal .people
were told that they could have their
autonomous district, Buf, the na-
tiomaluit leatlers of-the State and the
-Bado" leaders $aid;*We ‘are Assamese
and -fthe Whdle State’ bélongs to us,
not  one district ” Madam, these were



63 Shoz ¢ duration

vl\)

[Shri Bhuneshwar Xalita]

the sentiments, these were the emo-
- tions of the people of Assam at that
time, How hds it becn disturbed?

I would like to mention one fact,
i.e. the economic backwardness. The
economic backwardness hag given rise
to all these problems. Madam, I
don t know why all the problems are
in the north bank of the. Brahma-
plitrg and why all the problems are in
the lower parts of Assam, be it a

foréign nationz] issue, be it a Bado
issue or any other issue.  The
people living there are econo-
mically backward. . Madam, do you
knpw for how much you can have
daily Jabourers? You can get daily

labourers even for Rs. 5/~ They will
" work for 12 hours. This kind of eco-
nomic .backwardness we have in the
lower parts of Assam, People say
that g]l the problems aré in the lower
parts of Assam and prosperity is out-
sida Assam, Unfil and unless, this part
of the State, this part of the region,
s .developed economically, these pro-
blems will remain because there is
canstraint of resources. There are
very littls ‘resources. The issue is
not of any culture or any language
tpday. The issue is one of fight for
economic development. Until and un.
less you impreve the economic con-
tions in -that part of the country, in

nart of the - State, the issue will re-
main- there. the  issue will remain
alive,

THE DEPUTY CHAIRMAN: Mr.
Zalifa, we have to adjourn the
Houge for hunch, Your party has got
time. So, you can continue your
speech nfter lunch.

The Hous, is adjourned for oue
hour for lunch.

The House then adjourned
. for Iunch at thirty one mimi-
tes past one of the clock.

————
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The House reassembled aiter luncl
at thirty.two minutes past twe. o
the clock, The Vice-Chairman (Mis
Saroj Khaparde) jn the Chair,

Short duradion discussion—{ontd.
Serious situation ip Assam in viev

. of recent cthnic clashes and messzer

of refugees in Barpeta disiricy -

Contd.

" THE VICE.CHAIRMAN (iiiS8 SA.
‘ROJ KHAPARDE): Shri Ehubanes-
war Kalita to continue the diseussion

SHRI BHUBANESWAR KALITA:
Maddam, before lunch, in today’s dis.
cussion, I had raised the matier of
economic backwardnesg as the root
cause of the present turmoil in Assdm
and elsewhere. Particularly, this is
the effect, this is the net result, in
Barpeta and other areas. Madam, the
areg which wag affected, the zrea
wher2 the massacre has happened the
area which has to undergo such a tur-
moil, is not an ordinary area, is not an
area where =lashes happened earlier
or have bezn happenjng all the time,
Madam, this is the area, the people of
which have fought all the external
aggressions, The people ¢f this
grea lived in communal harmony, liy-
ed a emotional unity. It is that com-
munal harmony, it js that emotional
unity which combined them *ogether
in fighting the Mughals, in fighting
the Britishers, Madam, the people of
this area saved the entire north-east-
ern region from going under the ex-
ternal subjugation. Till 1828 - the
whole of thig area was ruled by its
own people. It never came under any
externa]l subjugation. The people of
this area never allowed the exiernsl
agEressoTs t0 go over to the other
‘benk  of the Brahmapuira. Madam,
what has happenedl to that harmony,
wwhay has happened to that unify?
Todav, there aTe conflicts in the mifids
of the peopIe there are distyrbances
in the inds of the people, ﬁm@fbot.
cause of which is the economic xk

‘wardness, and it is not anythin

Madam, as I have mentioned s thy
pre-lunch speech, if you all remem-
ber, in 1947, there were commumal
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clasheg ail over the country except in
Assam. Madam, this was the unity,
this was the harmony in Assam. When
the whelie of the country experienced
communszi clashes in 1947, Assam was
peaceful., There was not a smgle com-
Jmung) clash, not even a single Hindu,
.died, “not even a single Muslim died
there, And such was the spirt of the
ares, such was the spirit of the region,
such was the spirit of the people of
tHat ‘area which brought glory to the
Itueople of that area, glory to this coun.
Ty.

Mgadam, the hon. Member of ~ the
Opposition raised some questions, He
hgs blamed that some of the policies
©0f the Congress Party as the root

cause . of this tribal backwardness, Ma-

dam, -
.Congress whichl heg brought unity and
hazngony in that part of the country.
It hag - net only brought unity and
harmony, but it-has als maintained
th;u -umity -and  harmony. Ang T

I fee] sorry about it. It i§“the ~

'should not mention what had  hap-

pened in 1979 and 1887. I do ot
wang to blame any party. This is no:

the forum, this not the {ime to blame

ecch other. 'This is the time to bring
peaxe to that part, this is the time to

think about those people, to  think
abeuif those hapless lot who “have
given their ot and who have died . in
thi> massacre. Madam, giving a politi-
cal éelour %y it will be the most unfor._
tunnte thing because death and mise-.
¥ to anybody, {o any Hindu or any

Mgk, to any comfiunity cannot be .

4 pokitical issue and rannot be given

n mokitical colour because death is &

dea«fah and miseryy is a misery.
Mdbm, if vou go bsck to what

Im.,n')c sed in 1979 and 1987, everything -

will Y2 clear to the Members, to  the

augkt House as to how the situation .
had erupted, how these problems were

‘ongated and how these problems were

nuptared. And today, you blame the

noliey of the Congress Party = which
hag xeally given the economie uplift-
itk the mottos of whivh -is

to -
bRlng tn these tribals and non-fribals

“aud* t’w dovmtrodden mup]e of ‘this

|

|

|
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Madam. one important factor _in
ithe present situation in the North-
East is the crisig-of ethnic identity. In
the past, the harmony was maintain~
ed by an understanding of the broad
society, the understanding of the broad
society enunciated by the. people, by
the sccial workers, by the politicians,
which has put all the communities to-
gcther, all the sections together in
thet part of the country. But the eco-
nomic backwardness has. given rige
to the individual identity, and final-
ly the wrisis of ethnic identity  has
come up. Today, because the resour-
ces are scarce, thé inputs of develop-
meng are scarce, -there are clashes
there are conflicts, and this has to be
ta¥éf “into consideration very serious:
ly- by the Govrenment,

Dyt while finding al solution to this

© +orisis, to this turmeoil, if we go for a

'

short-cut, it would prove counter-pro.
dugtive It hag to-bea long-term solu-
tica: There has to be a well-thought-
out plan in this regerd. If we go for
a short-cut,.the preseat turmon may
get. asgravated,

There has been a réference here as
well it other ‘ofitside fora to the ques-
tiofi of autonomy, But to my mind,
autonomy. by itself, canhot golve the-

_ problom until and ﬁnlq'ss we provide
| tedth to it. We Havé given autonomy
" in ihe case of some areas But as I

saidt; just by giving auwnomy we can-

! not solve the problem. We have to re..
‘a]ly ‘give a serious thought to it as

' 1* -nibre effective,

" has Bedothe almist

- what else should be done to make

Madam, foday, the mtuahon there
st .porial. . There
| wete ¥ incideitts ot the 21st and the
22nﬂ The sectirity forces have taken
‘over, Potwever, there rémaing  the
problem of resettlement of the 60,000
refugees who are now sheltered in
th various camps, The Government
should inmmediately take steps to en-
.able: thess people to go back to their
places and resume their normal life.
‘The Government should also  ensure
their full protection in the  villages
after thev go back
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Then, the Government canhot  re-

main silent about the extremists who
have jndulged in this massacre, We
know where these extremists are hid-
ing after committing this worst-ever
crime_ It is known to the Home Minis.
Wy, it is known to all of us, that these
cxtremists have taken refuge in
neighbouring Bhutan. The Govern-
ment hasg to do something in this re-
gard so that these exit points are plu-
gged properlyn. The Goverment
should see that the extremisis are not
able‘to run away after commiting such
crimes,

I have another suggestion to make
to  the Government, If the Govern-
ment  hag the will—I hope it has—it
should review the Bodoland Accord.
Of course while reviewing the accord,
the Bodo leaders should be taken into
confidenrce, At the same time, the inte.
rests of the non-Bodos should alse be
kept in mind because, as everybody
knows, in the B.A.C. areas, the non-
Bodos are in larger number than the
Bodos. Therefore, the interests of the
non-Bodog in thegs areas should be
fully protected, For this purpose, the
Government should review the accord
and make amendments in it if neces-
sary, after taking into confidence the
Bodo leadership.

As I meationed earlier, the economic
hackwardness of the lower part of
Assam should be gone into very geri.
ouly, Until and unless this aspect
is tazken care of, the basic problem
would remain, We may tide over the
situation for the present, but the basic
problem would still remain. For
that T had suggested undertak-
ing an economic survey of the lower
part of Assam, which ig the most
backward area economically to en-
sure its uplift.

T want to say one more thing.
Some military action is going on
there. You know military action is
always counter-productive and it
createg. some - other: problems
should . be. for. .as. siiort a period as
possible, And. we should give leader-

So, it
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ship to the peace committees, which
are being formed and make them
more funetional to bring peace. o
those areas.

We have entered intg an agecord
with the Bodo leadership. There
may be some djfferences among the
Bodo leaders; but we should not
discredit them. Otherwise, the ex-
tremists will take over, The Gov-
ernment should rather give support
to the moderate leadership jn finan-
cia] and political terms in order io
make them effective. These people
are the buffers in the solution of the
problem. So, they have to be made
offectijve and financial and it has to
be ensured that leadership remains
with them. Otherwise, extremists
will take over and more such inci-
dents will happen. So, I request the
Government to take some concrete,
serious steps and it should not ap-
pear that it is delaying acticn; which
will give rise to moare problems, With
these words I conclude.

st faew wig met (SE
stm) qgNE, o wenw & Er
ARSI FRF F WY AT T W
FrawhT g Aarg #v e ader
¥ 9dr g% gueT & % F o
TV T AEE FIAT TFATE | TR
faega wez 2 5 aedEr ¥ S go
92T, a8 wagy W\ s T g
weatfaat & fafaw ox o gy ey
TFATFT G941 AT TEATHT T ATET
Tar wg= w13 g faaF v FEw
R F HAIT ALY, gATe wW &
X WY FAF FT EET T TAT S
F =z mewr & faer avar g ooy
TTE & HIT wor ardf Eﬁ\mﬁ 1
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Tie 3 @w @ fammie € e
FEf SRR Tqd Afaal F &
ai 3w F wmifq &, s agear
& "at d I fEmi ? o@r ag oy
qgHT ST uet § 99T THIES new §
58 WETT A7 FEEATE  Fal ey ?
H To w3d &0 eqIT HIgee ST
wigy ¥ oz ugd o 99§,
AT Wik g W faeme oy
WET A HEATT wST 4F | ar 9w
FEATHI & Ao a) frare fEar e
TT -I9 WO & AR &7 HrE
gy T AT T A 99 ST

| OHTAEE A7 ZAN B9 IO &
TERET A U WS BT %AW TEY
—“l"“"T

SO dqﬁ <% %‘T W a—% ?i“;_
i ,n“ EART el A M o (e
o Rl atg fReEmr SrEar 'ﬁ?
Yw & Frse A ETEET T are
AT WIgeaed % AT m KRN
foam wIAT TTT OFEAT T FT )
wHIfT @l AT 9% Erﬁrgm-
;T mHl @ 5 B ardE aredEy Y
amrm%mw SqET TIAET B
FLA @@ ariadt w ey gs,
FAG AT AT ARET F AT
i cll i - Ll WS
of IFTEME gFT g a7 ww
T FARAT FAET A e ar
Et e G R T
s AT FEw W msedey ¥ fag

g9 74 2, 4% @1 o7 AU WreEr

%‘m WQ;Q“‘%W—E"W
F fu @1 39 & 9T wiE s
7 Tt AT oAEy ¥ @ e
w & fau w9 F7 @Ey T HIT
SA% GTCEH FT WX AT TEF &
gnﬁmﬂwmwm
Z fF /9 98t 9e4r 59 TN &0
az'ra‘r w:raa'r%waﬁmm
A AFTA T HET st
e W a’grm%aﬁr
ﬁ—mﬁaﬁw a1 fqawr A3 =
ﬁa%mm%aa’grmq
™I A i w5 oA
R W T TEIR ¥ g W
72 WX |/ Wy are fEerar argar
fs 9= g it w21 a1 & F=w
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FEA AL WEAT F oA g
afer mrario®m O & T, "TGf-
qrferr TR0 WY AT %:a‘r:rf‘awr

arf‘gqnag’r?fﬁmtu”rfﬁwﬁg
it oS fmE Ay 4, v e
FT WEE, AW WA g AT, SEiN
aammﬁ:a’gr%ﬁwqwi’rmh
ATTRw AW g TT T a7
smifer a9 & fowgis Saorrfaat &y
sdiT o7 Fewr FX faar 2 @k
farfot g Fear w® F EAO0
3 werfd & S feEa dmTeE
TEIT A FNEEW & 0 gahe
gw &\ & s wmgar § fF o ooff
feaw fog & Siv =g aanr“ra“r,m
T FT  HEA ﬁmrw% T
TJITA FANTGAT ST —n“rFrtrtr"r
X aTH FAREY Twafeat
faeifed G T ? AT SRy ot
IRt afun feerEy wi ?owmAr se
aaqteal 1 fafgy fear =m ?

T T ATERW aTew S &
@ =% W F3%  Soml a4y ?

ag aTF 1981 # g W 1981 F
S @ Ag 28 98 Wrw 1994 ¥
Y wE & @r g, e FEmTfier
# avg A gar g awar §O1w
e B AR arﬁr z &

1992-93 ¥ BN _TF wAWE X
Bl i e aﬁr a1 7, foe

fon 8, =@ g Hewi i
AT § FRT S ﬁmﬁ‘ﬁm‘
FELAT amﬁ*sr@r a* a9 9%
Y AT SIA-EEAN B FICT AT
frarfagt #t wwar @ 5 33 e
wW e | @ &

ogdfas e 9T T oF SAIE-SFT

Y g, SAb S ©F T gust
% gfe & 1 ag W ST 9
# el 78 & ) ag wka aE ¥
%aﬁj: g AATAUST FT 1992-93 F
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[ =Y fao g wmeY |
& owmA § I aEifed A
€ 1 Mg RRE AR 9EE 18
wE, 1992 #FI 3w g9 A FT
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orfy {5 R EE a?"rfg?rsa“{
Gfpar 1 TW FTT FTETAT wIT F
for quma qAIAT F1 argy A
arfeu, agr fafmae &frar 10 wder,
F waq ARET FOAFTT ET 18
qE F1 FEIAFITET  FEEGeE AT
COTIE A= B 1 B AT B =
e ot fF omw g@ifent F a2 ¥
TH WHIT FT FHTH oA, T TF(T
Y F1T FTA q GEA FeAl I IATY
wedt glwa wE w1 owwer g
aﬁﬁm%fan T MIT fefae
gl *1, WIS FFIET FT W AW
Tg Aared & Sfawem w1 gz T
gHT T wEd & —

JAr WY AN ATIEE 3Ey A
&arar g,

d ¥ FATF z #, wiA H
gt § o

oAT AITRT TZ FIA HT HTEHT
fomar 2 fp a7 yyafsu § =z
F1-frner, 3, R T g ¥ aFwn
oy wr e fadth & @Y ww
g ﬁw«zo AT gﬂﬁv oF AT
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g 9T aga "aifen am ~rf gr
fuﬁ% WM A ET €T
AN S S TEAT a
i GO *armqfa»n Foare
g T GEr 3 ('warem)

zr&T

&R WEgser am s (AT
h '.‘TT"!

FE oag &7 1 F o
o

oft fasr wtx ezl -

ar owET =y faar A fa 7

7 owgrEr gEafse mwrowo & 3
FRHIT G Fr VAT 4E Terw,T
EE 1 B R - 7 P
st S wmEelal 2 omE s
WET & WET WAl B W@ 47 o
IR AT ¥ S g ¥ o ary
TIA EETE A qAA wwAE 0

¥ 3taqr, § agy I F A & Ay
FE 771 g\ H aHaar g v saw #y
GAELT T WA FREAT groTw
Y TETH :fsaa LA T
ST H4 wmreew ¥ zE gAer av
c‘(“f frar &1 1 K ofrer 3 @y,
lgrr‘r fsm<i & @, 977 awa wite
ARST FHT FH HGST Kl FrEITAT
FEA g A% @ z@ s #
qEATAT T IR HEed gr ST |
AfeT & aarT wgar g fF oaw s
TE I OIFT F AU A
AT AT qEAfEat FT TrHT BT ST
FEH A2l ISIUT qHIF TH wna—r
qTATHT FY grale g F s du
0, A smwTs N g

4T JTransliteration in Arabic Seripl.
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7 fF qU feswE ¥e W AW
Fr ob faear sar  dfee iz afe
¥ A ¥, uew B ow feed ¥ e
Feie gf, wikw AT Afeez F @ &
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Fgr wra s 4R s afesr & aw e #3a KT @ F AW,
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DR. B. B. DUTTA  (Nomisated):
Madam; first of all; I would 1 to
express my deep anguish over this
carnage that took place in Assam. I
fully share the sentiments expressed
by Mr. Obaidullah Khan Azmi about
the plight of those helpless peaple
who have suffered. Thig is really
something beyond description. We
would only like to be assured in this
House that Home Minjstry at the
Centre and the State Government of
Assam would fully exercise them-
selves to the task of ensuring that
such a thing does not recur. We
would not like to see the repetition
ot what hag happened., Madam; 3
would like to make a few observa-
tions regarding thig incident; but not
repeating what the other hon. Mem-
bers have said; so that the probléms
that affliet the North-East today is
better understood by this august
House. We, the Members whe live
in the North-East, have a feeling
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that we are not properly understood,
that a correct perception of the pro-
blemg ig lacking on the part of the
part of the nationa] leaders. It is nog
a question of the Congress (I) or the
Communist gy the Janata Dal or the
BJP. I think that all the politjcal
partjes have tg take the blame that
they have not properly studied and
properly understood the North-East.
Now it is in this context that I would
like to interpret wha has happen-
«d in Barpeta. See this not as an
sn isolated incident. In fact if we
study the happenings in the last fif-
teen years or so, we will find that
this incideng is no¢ distinet from
other incidents. = For example, I
would like to remind you of what
happened in 1980 in Mandal in Tri-
pura. There was a massacre on far
larger scale. There was a clash bet-
ween the tribals and the non-tribals
and the non-tribals were at the re-
cejving end. Then of course, there
wag counter-violence to an extent.
Then you remember what happened
in Nellie in 1983 i Assam and also
in other parts of Assam. This was
also a massacre in an area where,
since a majority of them are Mus-
lims, they become the largest victics.
Then again you remember ¥hat after
the Babri Masjjd demolition in 1982
there was a massacre in the Nao-
gaon - area where about 100 Hindus
were killed and many villages were
set on fire. These &are examples of
an orga.mdeyd erimel  everywhere—in
Tripura, in Assam_ everywhere in
the North-East. Then you remember
the Nage-Kuki clashes in Manipur.
Hundreds of Nagas and Kukug died
in mutual clashes. It wag a very
heart:rending scene of what happen.
ed in Manipur. Then, we must also
remind. - .ourselves that ebmut 100
Muslims werp killed in Imphal dbout
two Years ago.

You cannot interpret all these hdp-
penings only by blaming one et
Minister here or another Crie# Min-
ister there or calling for the resigna<
tion of the Chief M injstél or even
demanding impositon of Pres dent's
This region has been in turMoil since
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Indepdence. - It started in Namgaland
right in the ‘Afties and then gradual-
ly the etire refion had béen drawn into
a vortex of conflicts. Then, gradual~
ly the autonomy movement started;
the independence movement spread.
Of course, the Government of India
then shifted drom ity earlier position
of having a united compasite state in
that sensive areg and tried to accom-
date the aspirations of so many ethnie,
linguistic and other groupg of people
there. I must also tell this House
that we should not forget that when
thc States Reorganisation Commis.
sion reached Assam in the early fifties
there it ended. The principle of for-
mation of Stateg on the basis of langu-
age had to be abandoned. It ended
there.  After thst the formation of
the States started not on the basis of
economir viability, not on the basis
of language, not on the basis of ethni-~
city, bu; o the basis of meeting the
aspirationg of small collection of eth-
nic groups so to say.  That is how by
expediency, as all of us know today,
we had gone in forf the formation of
the smaller States. The Indian Con-
stitution has been stretched to its far.
thest limits to accommodate the wis-
heg of the multifarious ethnic and
linguistic groups Hving in the North-
Eastern Region.

Now, after all this has been done,
where have wa come t0?  Affer near~
Iy hulf a century of freedom and after
about 25 years of passing the North-
East Reorganisation Act of 1971, we
have to ask where we have landed
ourselves. What has happened? The
situation in the Narth-East today is
worge than before,

Now, other things have also happen-
ed. Something hag gone wrong in
Bufma. Something hag gone wrong
in Bangladesh. New forces have
emerged. Naw currenty an deross-cur~

rents havé penetrated Into the North-
Fost and in the midst of there conflic.
ting movements, say, for autonomy by
smaller ethnic groups, those forceg ar®’
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operating in the North-East. They
are taking full advantage of the quar-
rels amongs us and we find that we
@re in a very pitiable situation. So,
whenever anything happens in  the
North-East, for one, being an insi-
der, can tell you that I am always ap-
prehensive that this is not the doing
of only the local people.  When the
Bodos are doing a massacre, you can-
not believe that only the Bodos are
doing it. Where are the armed Bo-
dos staying today? They are right
jnside Bhutan with their arms and
ammunitions. How come that Bhu-
tan dares to accommodate the Bodo
camps inside the Bhutanege territory?
Whay is the strength of Bhutan?
Where from they get this strength?
They come from inside Bhutan and
strike on these helpless people and
then they again go back to Bhutan.
You see, the Assam Chief Minister
was telling that he has been making a
demand on the Centre that the right
to operate inside Bhutan should be
given to the péara-military and mili.
tary forces who should also be given
power to chase them to cross the
borders and to demolish those camps

Now, the ULFA, people have gone
to Bangladesh. 'Thcy have set up
s many camps. They are being
trained by the ISI. You see, this is
the problem. ULFA has also again
entercd Bhutan. Now. all this com-
bination is very difficult to be control-
led only by the Chief Minister, only
by the State Government. Tt requi-
fes a proper understanding between
the State Government and the Centre
and 1 should say, it requires a na-
‘tional ronsensus.  All political par-
ties and their leaders have to eddress
themselves and see how to contain the
gituation -in the North-East. which
‘because of partition, has created so
much of rigidity -in mobility in that
region that it has become g her culean
task .to industrialise that area. All
the rui?, riads river and links, every-
thine had been shapped. The result
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has been, that the North-Bastern  re.
gion, as a resut of partition, is im-
poverished, Bangladesh has been im-
poverished. Shri B. Kalita was
talking about economic backwardness.
1f economic cooperation between Ban-
gladesh and North Eastern Region
doeg not come, neither is Bangladesh
going to have its economic freeom
nor ig the North.Eastern region going
to develop as much as it should. The
North Eastern Region is being main.
taintained by the might of India by
facility. But the economic  destiny
of Bangladesh is definitely involved
with the destiny of the North Eastern
and Eastern States of India. On this
front, we are not adjusting ourselves.
Now do you face the chalenges in this
area? How we can go shead? We
are looking the other way. We are
keeping our eyes away from the real
situation.

Madam, I tell you about another
phenomenon that has appeared in the
North East. And T warned the offi-
cials in the Home Ministry and the
Hon’ble Minister himself present in
the House should pay attention to this.
You see, the ‘majofity’ in India ig not
very femous for behaving well. As
a result, the ‘minorities’ were estran-
ged. The majority is not just, that
i why ‘minority’ refused to adjust.
This conflicy between the ‘majority”
and the ‘minority’ has led to so many
evils. It hag happened in the North-
East. Now,. the group which is in
minority today is trying to ‘become
the majority. In order to become
the majority, it requires the ethnic
slogan and it requires a territory over
which it will be in a majority. Now,
take the ‘instance of the Bodo people.
The moment you-fthem autonomy.
One group is Wise enough, progressive
enough to accept the formula -that
they will be undey the framework
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of the Assam Government, enjoy the
autonomy yes, all the economic rights
and everything But the other group
is not bappy. They want statehood
and in order to bargain, they take to
arms. There are many people to help
them in this, as I have said. So, it
goes on like this. Ultimately, what
you will find is that in the Autonom-
ous Counrcil Area no non-Bodo will be
able to live.  Thig is the phenomenon
in the North-East. Because the
militant groups will gradually come
insido the autonomous area. They
are the heroes who had killed so many
neople who did the ethnic cleansing
who had earned a name. They will
win elections. They will influence
‘he politics in the Bodoland area and
they will make the lives of the non-
Boaos miserable. This ig the pheno-
menon that is visible in the North
Fast. Small ethnic groups are be-
coming the majority in one area and
even more aggressive than the large
majority group. They ig a differ-
once between large majorities a}1d
small majorities. Small majorities
in order to retain their majority status
and to ensure that never in future
nobody should be able to become ma-
joritv, even projecting thig fear, this
imna=ination into the minds of the
neople. in the psvehe of the masses,
the slogzn goes on and thls is a hew
whenomenon. Tt should be studied.
We have sot a lot of problems be-
nansa nowhere in Tndia you have had
anirh amall Stares.  Fven our Chief
Ministers., administrators and officers
are findince 5 Int of Jifficulties because
thesa Aiffcnltieq are crooping up from
tha smeollness of the size of the ’st_ate
smallnese nf the eonctitueney a sii‘ua:
tinn what thev diseribe as localism,
anAd thic creates somelimeg a Taw and
order nrablems.  And once the law
ard order nrablems are oroafed ﬂ'len
thev enresd in all dwpr-tionq given
tha foni that Thany mn' agencjes
ars anfitra in, thé North 'F'aef‘n;-n 'Re.
pﬁr\n‘ THEE fe W"’kr ¥ sav f‘hﬂ; ﬂle
Ninith Hack wheiflg not he s{udmﬂ i;ust
in “Wiétardo—tvrad = manmer. lere
must be a serfous study sbout the
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problems, the nature of the problemsi~
The problems should be categorised,:
and for each category of probiems, we
have to find out what should be the
blea] response. You cannot apply &
blanket response, as you are doing in
other States. This is very wrong.:
This is not the way to solve the pro=
blem. Take the case of Assam.
There has been always a problem in
Assam that Assam does not have a
correct leadership to mssimilate all
the people together, to keep them all
together: When Hiteswar Saikia was
the Chief Minister, in 1985, he had to
go because the Congresy sacrificed and
came to termg with the AASU move.
ment, and the election was called and
a majority Government was dismantl.
ed, and after the election, the AGP
ceme to power. Nice. The Con-~
atess sacrificed for the larger nation-
al  caus: saying, let the people be
happy. But what happened? TUlti-
mately, a terrible situation prevailed
in Assam.  Again the Congress was
called back by the electorate. Apgain
Mr. Hiteswar Saikia and his party
were elected back to power. Do you
know that there Was no ranvessing,
there was no campaigning?  People
were so much fed up during the AGP
rule that they voted spontaneously.
There were no =election meetings in
tho constituncies. There were large
queuss on the day of elections when
reople spontaneously wvoted. I had
never seen in my life any such vot.
ing. Today, Mr. Hiteswar Saikiy is
in his third" Year; he has completed
three years in power. He is the
man whoe has said, “I give economie
rights, all kindsg of nghts to all groups
of people”. He hag declared the
other day in Slrullong in a confer-
ence, “T will give for every ethnmic
group, for evervbody as much auto-
nomy ag is posmble to give to any-
body.” . So, here is a Chief Mmistex'
who. has tned to momm:;date the
wisheg of ‘all groups of. penple to keep,
we Have seezhwhat havpened else- -
wherej hé;ag gone :wrrong. .3
And; “tﬁerefdr’é o such éxperiment
can be made. Tt is motf reaistic. So,
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he is going ahead with this. Now,
take the Muslims. There is a
group of Muslimg which is blaming
Mr. Hiteswar Saikia that he has mas-
terminded this carnage. What an
irony to say this about 3 man who is
being blamed by a lot of people that
he is pro-Muslim, a man who has been
fighting for the Muslim’s rights, =
man who hag fought tooth and nail
for the inclusion of Muslims in the
electoral rolls of Assam? What an
unkind thing? Wherever and when-
ever anybody does good thing, we
must be fair enough to say that he
has done the right thing. But this
is not the way to behave, thig is not
the way to asses the Ieadership. The
role of the leadership in any State,
in any country is crucial. You can-
not deliver anything through any
party if the leadership is not correct.
Hiterswar Saikia is the man of the
hour. He should not be disturbed.
He should receive sterngth from all of
us, from all political parties in order
to meet the situation, Thigis my
appeal to the Memberg of the House
to appreciate what is happening in
Assam, and my appeal fo all members
that he be given a big hand.

Madam, I would like {o draw the
attention of the House to one import-
ant thing, Whenever anything in the
North-Esst  is being  discussed,
naturally the question of infilira-
tion comes. Shri Vishnu Kant Shastri
hag brought the question of infilira-
tion, There are other speakers in the
other House and here who have bro-
ught this. Well, on that, I have got 2
submission. Mr. Hiteswar Saikia has
taken a stand, ”I am the Chief Min-
ister of Assam and I am guided by the
official documents. I have got a cen-
sus report to go by. And whatever is
given in the census report, on the ba.
sis of that, I get my civil supplies
quota from Delhi. I am wsing every
time the censug sfatistics, And how
<an T way there ie infiltration when
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the census does not give me any in-
dication?” Thijs is the official stand
that he has taken. He has not said
anything beyond this. Now, we, those
who are living in the North-East,
have also studied the problemZ We
can be Very frank and fair, We can
tell you that the problem of infiltra-
tion—the words is not a very happy
word for some reasons—the problem
of migration of pcople from  Bangla-
desh into India—we do not know how
many people have entered which
State in what strength—is very much
there, It is a problem about which
the Home Ministry, External Affairs
Ministry in Delhj should address them
selves to understand this problem. T
ask one question: If zt the time of
partition, there was only 37 per rent
in the area called East Pakistan and
now Bangladesh, then how come that
today the percentage of the minority
population in Bangladesh is only 1057
Where have these people gone? Have
they gone to Burma? Have they
gone to China? Have they gone to
Nepal or to anv other neighbouring
country? No. Where have they gone?
They have come here. I wag in Bangla-
desh. T was in East Pakistan. I was borm
there. Some people are still there. T came
to India. T know how many people came
from my village. There is only one
family remaining there in the village
where I was born. People have come
over here. Many people have come.

Subsequently,, to tackle this prob-
lem, we took a stand, We said  that
after 1971, after the liberation of
Bangladesh, there was no reason for-
anyhody to come, This is the cuf-oft
yvear and this is being maintained.
Before 1971, whatever had happened
had happened. We should not eall
those people ag foreign nationals, We
should not call enybody as a foreign
national just on mere suspiclon. We
mugt prove that he is a foreign natio-
nal, ' Wa should not harass anybody .
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in the name of foreign national. If
somebody is harassed just because he
is a Bengali-speaking person, if you
say that he is a Bangladeshi, it is
very unfair. Today, something  goes
wrong in Barpeta and you say that it
is becuse of the Bangladeshis. This ig
wrong, If you do not prove that some
body inside the camp was a Bangla.
deshi, you shoud never say that.
There is no right for anybody to
speak from the so-called moral plank
that they are Banglodeshis and that,
therefore, they deserve this kind of
treatment, This is very unfair. Some-
body, some Member, hinted at such a
thing. This is very unkind. We can-
no; do this,. We are a civilised people.
We are living in a civilised society.
Weo are n democracy. We cennot be-
have like this. If somebody turns out
to be¢ a Bangladeshi, there are pro-
cedurpg laid down for dealing with
‘Aim,

Mudam, I would submit here that
thedc are certain factors which sould
be kept in mind. The Home Minister
is not here. I do not kbnow why.
But the Minister of State for Exter-
nay Affairs, Mr, Bhatia, is here. 1T
want to draw his attention. You
should get ready now. More people
fuzxr Bangladesh are going to cross
tse *order and come over to India.
I s2y this because now, in Bangla-
dash the Government has started a
survey of the minorities’ property,
Why is thig survey being conducted?
Their motive is to take over all the
ememy property. As the property
wég in Fast Pakistan it is ealled
ey property. Now, the Bangla-
deth Government wants to distribute
this property among the  majority
population. This has created a panic
amfong the minority population of
Bangladesh. ' Many  inteHéctuals,
many progressive“ Muslim ~ intellec:
tyalz, in Barigladesh have  written
aBout it and they have protested
aguiist it. But I do riot know why
wo - are keeping quisr,  Wr. Bhatia
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is here. 1 would like to ask him.
Why. are you keeping  quiet.

Madam, this is a very serious prob-
lem. The root cause is there in Ban-
gladesh because of which we are the
victims, Any large and quick demo-
graphic change taking place anywhere
in the world would create social
tensions. It has created tensions ir
the North-East. We cannot deny i
Therefore, you have to be careful
If something happens in Bamngladesh
because of which we, in India, suffer,
we have got every nght to take up
the matter with the Bangladesh Go-
vernmnt and ask them as to wha
they are doing. Is India an eneml:
country? Why should the Enemy
Property Act be retained in Bangla-
desh under the changed nomencla,.
ture of Vested Property Act? Bau
gladesh is not a successor Governs
ment that it is bound o wabide by
all the rules and regulations of the
earlier Government. I is a Govern-
ment which came into being by a
revolution. It is 5 Government
which came into being with the help
of the Indian Government and the
Indian people. Then, how could they
retain thig Act? Why has the Exter-
nal Affairs Ministry aliowed Bangla-
desh to retain this Act because of
which many peple have been killed
their property snatched away? The
Governmnt has to answer this ques-
tion. You have to do something
right now. I got reports only three
days back. Peopde coming' faom Ban-
gladesh have told me.

There is another important thing
which I would like. to point out here.
Bangladesh is now an ideal . canvas
for religioug fanaticism. There iz
galling povertw there. There is no -
development. There is no indus-
trialisation. There is no infras.
tructure which can cause growth. On
the top of it, there is a population
explosion, 'l:he absence of these.
growth factors piovides an ideal can. -
vass for religious fundaments!

Thig is where the 1.8.1. comes. to
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the picture. Fundamentalist groups
have appeared in strength in Bangla-
desh. They are gradually inching
forward to capture the entire political
apparatus in Banglodesh. If Bang-
ladesh goes the fundamentalist way,
I can tell you that you are in for a
serious battle along the North-East-
ern border. You do not know what

is going tc happen there. In fact, |

it would be worse than Kashmir.
Therefore, wou should ac¢ right now.

Madam, we are friendly with Ban-
gladesh. They are a very nice peo-
ple. They speak the same languagc
ag I do. There is no difference bet-
ween myself and a Bangladeshj ex-
cept that he says ‘Allah’ and I say
‘Bhagwan’. There iz no difference
between us. Our destinies are the
same. Our culture is the same, We
should move towards umity. Else-
where in the world many unity
movements are taking shape. Why
should we not learn a lesson from
the other people? Why should we
not coma closer? Our economic plan-
ning should be the same. Take, for
example Malaysia. See what a beauti-
fu] arrangement this Muslim country
hag made. They have accommodated
their every group sp nicely. The
economic right of every group has
been guaranteed. Why should you
go far out to seek bad examples?
That is why T say that the Ministry
of External Affairs and the Home Min-
istry should give full attention to the
North_.Eastern arcas. What is hap-
pening in Assam? What is happen-
ing in Bangladesh? What are the
causes originating from those areas,
because of which we are suffering
here? Those causes must be attacked
at the roots, not after they flower
here. After they menifest here, we
have an uphill task.

The other day, the Burmese army
drove away the Muslims from Burma-
There was ethnie cleansing in parts
of Burma, The Muslim went fo
Bangladesh. The Bangledeshis, ~in
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turn, expelled the Buddhist from
Bangladesh, and they came to India,
What g marvelloug thing! A British
correspondent wag telling me, “It is
a marvellous thing going on!” "And .
we sit’ quiet. After they came, (o
India, we have a lot of problems,
What to do with them? We Sshould
not fight shy of fighting this prob-
lem. We sould talk face to face with
Bangladesh for their good and for
our good. We should talk directly
and boldly about what should be done
and how we can go ahead. If this
is not done, nothing will happen, I
am telling you.

Why are the Muslim coming here
from Bangladesh? It is because of
the land hunger in Bangladesh fo-
day. The lands of the Hindus and
other minorities are being taken
away. Even the property consecra-
ted to god is not safe. This ig hap-
rening. We are getting the reports.
I have got a list of people. I ean
produce it before this House. So
much lawlessnesg is going on in Ban-
gladesn because of all these factors
and because of the operation of the
fundamentalisy groups. The majority
of the Muslims in Bangladesh are
not hostile, They are very nice peo-
ple. But the fundamentalists are
opcrating in a method, with a pui-
pose and with a motive. You find
that in no Hindu family a girl above
the age of 13 or 14 is safe. You may
go to Dhaka and say that you have
had good friendship talks and meet-
ings. You nofice nothing. Go info
the interior of Bangladesh. Every-
body is sending his daughter to In-
dia. Evervbody ig -sending his son
to India. There are no economic
opportunjties . for the minorities.
They are not able to live - iz dig-
nity. They ave no able to . prntegt
their women or their proverty.- They
are no-able to live in dignity. They
are ‘not able to. protect their  woment
or: their property, They are. not get--
ting any economic opportunity.
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India hag got a role to play. If
Indja had a role to prlay in the em-
ancipation of Bangladesh then to-
day India has a role to play in the
reconstruction of Bangladesh in line
with India. So, the Centre has to
do this. It js useless to blame only
the State Chief Minister and to talk
of President’s rule and changing of
the Chief Minister. Thig ig all non-
sense; I am telling you. We have
got the best Chief Minister in Assam.
Assam hag not yetbeen able to produce
a better Chief Minister than Mr. Hite-
shwar Sajkia. I think we should all
give a hand to him so that the
things go well,

T would like to say only one thing
to Pilotji. The Home Minjster is also
sitting here. The officers who are
found guilty; those whe could have
avoided this earnage should be puni-
shed. If they had the intelligence
roport why did they not pass it on?
Thiz should be enquired into and
artion should be taken against them.
The North-East is a place where no
action is taken against culprits. If
camebody commits a murder today,
it 3¢ known that no action jg taken
against him. There are even cases
where a murderer has made a con-
fensinn hefore the First Class Mag-
ictrate. Five vears later. he is a polj-
tirian an MLA and then he s  a
Minister. This kind of thing should
ke stopped.

Madam with these few words, I
would anlv make this anpeal to the
House. It is a very risht thing. For
the first time. mv Theart js elated
that Tndan Parliament has discussed
the North-Fast. In the Lok Sabha,
it hag been discussed for more ‘cha{:f
fiwra. or six hours. Here also it is
gning o be discussed. T hove we
will continue tn  study the problems
of the Worth-East.

Ty,

T-.wnuid request you to set up, if

possible, some mechanism bv which -

yo1 . can; make .4~ fresh . assessment of
wkat, ig.gping con .4n.the Nokth-Bast
in the light of a1l the details that
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have been given go far,

Thank you so much.

SHRI TARA CHARAN MAJUM-
DAR (Assam): Madam Vice-Chair-
man, I thank yoy for giving me this

chance tp speak on the subject we
are discussing. ) i
i

The most dastardly attack carried
o by suspected Bodo extremists in
the relief camp in the Barpeta Dis-
irict, where uprooted people of the
religious minority had taken shelter
after being driven from their homes
which were burnt down by miscre-
ants has left' a shock wave in the

This incident happened at
Basbari‘ a place only 15 km. away
from Barpeta where the Chief Mijnis-
ter; with a posse of 25 Minjsters,
Wwas camping, being surrounded and
guarded by Black Cats and dozens of
other security men. It is strange
that although there was tensjon all
over the area since the 19th, of July
and here were large.scale burning of
houses and movement of people to
safer places; there was no preventive
action taken by the Administration
t5 stop the gruesome incident in the
relief camp. There was total failure
of  inteligence and criminal negli-
gence on the part of the Administra-
tion: measures of which were busy
looking after the comforts and secu-
rity of the Chief Minister and his
entourage of 25 Ministers. Ethnic
violence spread like wild fire to sev-
eral villages during the thrce days
previoug to the massacre at Bansbari
camp; where about 2,000 people
were takng shelter. As per reports
in t+he papers abost 60 persons, men,
women and childden were mowed
down end humireds were injured
More than 50,000 people have al- -
ready 'take‘] hshe!ter in relief camps,

;camps - The total, number of persons. -
- kiled, and infured is yet to be dofet

mined. There is an appreh‘ensidﬁ,
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thay retaljatory violence  would

spraed to adjoining distriets if dras--

tic preventive measures are not tak-
en by the Adminjstration. The jinci-
deny has been widely condemned by
all politica]l parties and studentg and
youth organisatijon who  have laid
the blame on the Administration. The
All-Assam Students Union has given
a call for “Assam Bandh” on
27.7.1994, i.e. today. In view of the
Guvernment’s carelessness and lzck
of inmitiattive {o tackle the situation
and that their eriminal negligence in
meeting the situation and protecting
the life and property of he pcople,
they have losy all moral claim to
continue jn office and they should
step down. The house of Mr. David
Ledger, an hon. Member of this
house and his relatives were subject-
ed tg vandalism and looting. People
are complaining that Shri Shamsul
Haque, a member of the Saikia Ca-
bine; was found inciting people for
arson and looting.

The Government should immediate-
ly set up a judicial commission to
find out the causeg of thiz ethnijc vio-
Jence and assesg the adequacy or
otherwise of Government action and
also find out the part played by the
persons in the rjot and arrange to
bring to book all persons found in-
volved in the ethnje violence.

The whole trouble with the Cen-
tral] and State Government is that
they will execute accords and there:
after go slow with their implementa-
tion. The Podo Accord was executed
without demarcating its boundaries.
BAC wag constjtuted withouy such
boundary and in the midst of inac-
tion; indecisjon and without demar-
cation of boundaries. As a resull
thére has been apprehension in the
minds of the non-Bodos that their
rights would not be protected. 1In.
stead of sincerely trying to imnle-
ment the Accord the State Gov-
ernment ‘has created division in the
Bodo leadership ~ which has made its
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There will be repetition of shocking.
incidents; if he Accord is not imple-
mented with the sincerely and seri-
ousness it deserves. Employmen; of
the Army and para-mijlitary forces is
not going to improve matters. The
lureign nationals issue which the
Assam Accord aimed at solving; re-
majns unsolved. The forieign nation-
als problem; if not  solved to the
satisfaction of the people of Assam;
will invite more serious and massive
movement not only in  Assam but
also in the entire North-Eastern Re-
gion States have az already come
toget_her and is going to build up a
massive  movement in the entire re-
gion. The problem should be tackled
with ali the seriousness and urgency
it deserves. All ideas of tackling the
problern with the Thelp of security
forces and para-military fodces are
to be qhewed. Have gpen and
heart-to-heart falks with all sections
of the people  including the cxtre-
mists. Assure them that exploitative
approach will be replaced by a wel-
fare approached in the region and
thatthe people will have control
and share in the benefi's from the
natural resources which abound in
the region.

Mezdam Vice -Chaivmin, I thank
you for giving me this opportunity
to participate in the discussion. 1
offer my condolenccs to  the peopls
who have last their lives and suffer-
od in the dxardly act. We hope
and pray thn: th: Government will
come forward to assude wus that cpe-
tition of such things will not hap-
pen. With these words; I conclude.

SHRI W. KULABIDHU SINGH
(Manipur): Madam Vice~Chajrman;
I thank you very much for giving
me this opportunity. I will not re-
peat the points and answer the points
which have been made by the pre-
vioug speakers; particularly; by my
revered friend; Mr. Dutta. He had
expressed his sentiments on the cru-
cial problems and economic problems
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of the North-East vis-a-vis Bangla-
desh. I subscribe to the views ex-
pressed by him regarding the prob-
lems of the North-East; except one
salient point regarding his prajsing
of Mr. Hiteswar Saikia; the hon.
Chief Minister of Assam Otherwise,
the points raised by him are very
lucid and factually correct.

It is surprising that around 23rd
July midnjght more than 50 refugees
were  massacred and more than a
hundred persons were injured in the
firing. In parts of Manipur, in Sena-
patj distriet in Chandel district and
other parts of the Norh-East these
things do take place intermittently.
It is not surprising to the people of
the North-East but it may be surpris-
ing to the hon. Members of this
august House.

The hon. Home  Minister, Shri
Chavanji had called a meeting of all
the Chief Ministers of the North-Eas-
tern Region on the 19th July, 1994;
and within less than six days that
rrassacre took place in Bansbari re.
lief camp which is in Barpeta dis-
trist of Assam. Before this incident
took place, 23 persong were killed in
the ethnic sirife between different
communitjes, Bodos and non-Bodos.
Within less than six days of the hon.
HFnome Minister’s announcement that
tke Chicf Ministers of the Neorth-
Fast Region will raise their com-
riandos and take suitable security
measures. this massacre took place
cn the night of 23rd July. Immedia-
tely curfew was imposed and shoot-
st-sightt orders were issued. The se-
quence of events which took place
ketween the 19th July, 1994 and the
24ih July, 1994 has got a eertajn sjg-
nificance because the type of wea-
pons used were very very sophisti-
cated automatic weapons, The Bodo
militantg use remotic control divics
also.

400 PM
What js its significance? We -have

réad reports in the national Press -

thde all sorts of militants are getting
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traming on the soil of Banglades. They
are getting training from the ISI as
Well as the Bangladeshi Institute
of Strategic Studies. The neigh-
bourfing countries have intelligence
on us. The ISI and the Bangladeshi
Institute of Strategic Studies are giv~
ing training to the militants of the
North-East including the Bodos, on
the soil of Bangladesh. My friend,
Dr. B. B. Dutte, was asking for the
upliftment of the North-Easy along
with Bangladesh. It is a very njce
suggestion, If India happens to be a
country like America, we can afford
to provide for the development of
Bangladesh also. But India is not in
that position. It ig a very nice wish.
But the Government of India may
no; be able to afford it. We do wish
that Bangladesh should develop eco-
nomically as well as  industrially.
But the Government of Indja cannot
claim to take up thay issue directly
even though some financjal assistan-
ce may be provided for,

Now coming to the Bodo Accord,
the creation of the Bodo Autonomous
Council is very much appreciated.
The culture, art and tradition of the
Bodo people and their ethnic iden-
tity should be preserved. They
should be encouraged. That is very
vight. Buy there are some ambigui-
ties in the Bodo Accord. When those
ambiguijties Were to be cleared, Shri

Hiteshwar Sajkia took a  different
stand. The leadership issue among
the Bodo militants...

THE  VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): My request
tc vou. Mr. Singh will be, fry to

be brief. Many Members have to
speak.

SHRI W. KULABIDHU SINGH:
My party’s time is...

THE VICE-CHATRMAN (MISS
SAROF KHAPAMDE): Your patfyr‘
a1 AR, &k
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SHRI W. KULABIDHU SINGH:
I will take two minutes more. Mr.
Prem Singh Brahma and Mr. S. K.
Bwismutiary are the two leaders;
one is moderate and the other mili-

tant, I do not know why Mr. Hite-

shwar Saikia chose the  militant
group of Mr. Prem Singh Brahma
for the Chief Executive of Interim
Bodoland Elxecutjve Council. We
wish Mr. Hiteshway Saikia the hon.
Chief Ministeyr of Assam, Was 2 me-
diatoy and arbitrator rather than
siding with one of them. If, at all
why he should be siding with the
miljtant one? That is a fatal mistake
comrmitieced by the hon., Chief Min-
ister of Assam.

I have submitted thay I take ex-
ception to the stand of the hon.
Chicf Minister of Assam. All the
politjcal parties of Assam, except
the ruling Congress (I} have deman-
ded the resignation of Mr. Hitesh~
war Sajkia and the imposition o?
President’s rule. About the imposi.
tion of President’s rule, I do not en~
courage it. But the removal of Mr.
Hiteshway Saikia is a must. Instead
of being a mediator, he pursued the
divide-and-rule policy just like an
ex-Chjef  Minister of Manipur—
whom I would noy name—who was
playing the divide-and-rule game
among the PLA militant groups in
the State of Manipur. One faction
of the PLA wag supported by the
ex-Chief  Minister against  another
faction. Ultimately the other faction
alsp wanted to create more trouble.
When a Chief Minister wants to side
with a group of mijlitants, i+ will
create haveoe in the long term. The
Asgsam Chief Minister siding with a
faction of the Bodo militants is not
avoreciated and he should go.

With these few words Madam I
conclude,

SHRI G. G. SWELL (Meghalaya)
Thank you, Madam Vice-Chairman.
knowing the coustraint - ot time, 1

will fake only three or four.minufes °

and thank you Madam Vice-Chair-

[ RAJYA SABHA |

Discussion 312

man. Knowing the constraint of
fime, I will fake only three-four mi-
nutes and I will put certain questiong
to the Minister of State for Home
Affairs. I will requesy Mr. Ahluwa-
lia not to djsturb me. I am going to
take unly three~four mijnutes. I
would like to put certain questions
to the Minister and I will cxpect
him to provide answerg to those
questjons in his reply. Firstly, I
would like to congratulate the Min-
ister for his moral courage for his
anguish and for his concern. Mr.
Minjstcr, you went to Assam where
these things took place, where the
massacre took place and you Thave
reported {o the Press that yvou ex
coriated the Government of Assam
for inactjon_ for indifference, for in-
efficiency and for absense of inter-
est, You may correct me if T am
wrong. But you have not contradiet-
ed thase report and in your speech
in Lok Sabha, you also had admitted
that there were certain lapses. T ap-
preciate this kind of approach to
the problems. Now, what 1 would
like to know is this. Soon after the
explosion by a remote control device
on the police vchicle that killed a
nolice officer and a number of police-
men was it a fact that a certain
Ministeyr of the Government of As-
sam Jed a group of masked men
and attacked a Bodo willage and the
raajor atrocity took place? (Inter-
ruptions) I am putting a question to
the Minister. He led a group of mas-
ked men, attacked a Bodo village,
committed atrocities on Bodo wo-
men and what happened after that,
wag a retaliation by the Bodo secu-
rity force. I would like to know
whether this is correct or not. Sec-
ondly, s it a fact that the same
Minister  barged jnto a  police
station in this area and ovenly en-
couraged a certain communitv to
retaliatory actjon. This is what has
been stated in the paper. The name
hac been mentioned-sa certain Min-
ister, Shamshul Haque. =~ I would
like to know . What the ~back
ground. Haque i3 Where is he
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now? If this is really the trouble,
if thjs is what he has done, then "e
wag responsible for the entire inci-
dent in Barpeta. Where is he now.
Has the Chief Minister of Assam
taken any action against him? This

is the second question,
The third question I would like to.
ask is whether today, there is an

“All-Assam bandh” called by the All-
Assam Students Union_ as a protest
against the maladminjstration of the
Assam Government, Ig thjs a sign
that the problem is widening and
escalating.

The fourth question is whether
you apprehend that some kind of a
thing would heppea in other parts of
Assam such ag Naogaon, where after
the demolition of the Babri Masjid,
the Muslimg had massacred a Jlarge
number of Hindus and what precau-
tions are you taking?

And the last question is whether it
is irue that the international narcotic
cartels are now having nexus with
the drug lords in the Golden Triangle
Khunsa and that the entire drug
from that area is passing through
Asgsam intp the rest of India and into
the rest of the world. I would like
to know whether it is true that the
officlal dignijtaries are involved in
the drug traffic and whether it is
true that the Customs Department

have advised. centain police check
vosis ceriain VIP movements And a
particutar riece of  information  was

given that the movement of g parti-
culay VIP should be checked because
he was suspected of carrying drugs. Is
it true that he came with the red-
lights blazing away and with a Iot
" of armed police behipd him on the
. truck, and rushed through the police
check-post? Now you are very well
aware, Mr. Minister, that drug and
terrorism go tfogether, narco--terro-
tissm where a lot of drug-running
is there, 'There is a.lot of money.
_ There are a lot of weapons, How are
you. going. -to control the situation?
1 would like the replies to -these
_ Barpeta questions to be pinpointed.
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I would also like you to gee whether
you have a plan for the entire area
because today Assam and the whole
of the North-East is a kind of a
devil’s brew.

Thank you, Madam.

SHRI DAVID LEDGER (Assam):
Madam Vice-Chajrperson_ the hap-
penings at Barpeta are, indeed, un-
fortunate, to say the least. The bur-
ning of villages, the looting of pro-
perties, the loss of lives, the plight ot
50,000 homeless people, have made
each one of us sad and have left us
wondering as to what hag suddenly
happened, as to what has suddenly
gone wrong, Madam, our sympathies
go with the jnnocent people belonging
to both the communities who have
had to bear the burnt of these
attacks. Madam, the brutal massaere

at Bansbari relief camp which left
40 innocent people dead amd scoreg
severely injured on Saturday, the

23rd July deserves to be condemned
in the strongest possible terms,
These acts were not only criminal bu¢
also inhuman. There should be no
effort gpared to apprehend the cul-
prits, the perpetrators of these hein.
ous crimes.

Madam, it pains me to say that 1
am personally one of the victims of
the happenings at Barpet a district.
On the night of 20th July some mis-
creants broke vpen my home in my
absence. My family and myselt
were all in Delhi. I had come here
for this session. -‘They broke into
my house, they looted the properties,
they damaged the properties. They
broke open my uncle’s house which
is adjacent o mine. They had =
tip-off .during the -day. They ran
away for their life. The whole
‘housé -was ransacked. The  proper
ties were looted. Madam, this is
what happened. This hag happened

. to a Member of aPriiament; I wonld
» not have raised it otherwise, but T
- am raising this only to bring the at-
tentoon . of the hen. --‘Members to the
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seriousness of the problem. In the
normal course, Madam, had I not
been in the Parliament, perhaps 1
would have ended up in one of the
relief camps and perhaps. Pilotji and
Saikiaji would have had to give me
relief material and Rs. 50,000{- for
uilding a house. Fortunately, I am
a Member of Parliament. I am here,
i am in a position to narrate these
taings to you.

Madam, when my fricnds from the
sther side were speaking, 1 wag lis.
tening to them very carefully. A lot
of accusations have been made againsg
the Chief Minister, Mr. Hiteshwar
Saikia. A Jot of allegations have
been brought against him. Some
hon, Members have demanded his
resignaiion, some have demanded his
dismissal, others have demanded the
suspension of the Asscmbly. All
kinds of allegations, wild allegations
have been brought, but, Madam, by
accusing the Chief Minister, by blam.
ing the State Government one can-
not solve any problem. Madam, le(
us undrestand that we have a problem
and the problem iz very, very acuie.
Madam, the enormity of the problem
can be best understood by the fact
that the Chief Minister himself, along
with his Ministerial colleagues and
-senior police officials were camping
at the site for almost a week. It
only shows that he was concerned.
‘Tt shows that he wag serious about
‘it, he was nog sitting idle, I person-
-ally accompanied |him to the affected
-areas on the 22nd of July. We went
-to the camp, we ed to the people,
-we oversaw the relief operation, the
relief work. HeTwas giving instruc-
-tions. The officials were with him,
The Army officials were with him,
So, it is not corréct to blame the
Chief Minister because it does not
lead us anywhere.f

Madam, it is being stated that he
‘hag not done munything. The Chiet
“Minister, the State Government, had
‘submitted a plan tp the Central Gov-
-ernment to seal all the 21 routes in
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the Bhutan border one year ago.
These routes are used by the Bodo
Scurity Force for their movement.
Thig report was supmitted after con-
sultation with the Ministry of Xome
Affairs. He has also given a requi-
sion—our hon. Minister of Statz for
Home Affairs is present here; he
will agree with me——for 15 adéditional
companjes of  paramilitary 'Ces .
Mr., Pilot has made a statcmcs the
day before yesterday in the Lok
Sabha that he hag already direected
that & companies of paramilitary for-
ces should be released and shouid be
kept at the disposal of the District
Administration. We would like to pug
on record our appreciation for what
Mr, Rajesh Pilot hag done. He has
acted promptly without losing any
time, He went to Barpeta on the
24¢th of July on receiving the infor-
mation of Bansbarj massacre, atong
with two Ministers Mr. P. M.
Sayeed and Mr, Tarun Gogoi, and
some of the M.Ps, from Assam, He
held discussions with the State Gov-
ernment, with the Army officials,
with the police officials and with pro-
minent citizens. He promised all
possible help. I would iike to put
on record that his visit has
eased the tension a ot
and infused a lot of confidence in
the people there, I would only ap-
peal (o him to make available more
paramilitary forces so that the
State Government can have 5 helping
hand.

Madam, those of us who are gunn-
ing for the Chief Minister those of
us who are runmning after the blood
of the Chief Minister, would do weil
to, first of all, realise the enormity
of the problem. The penchant for
scoring debating points js not going
to help us at all. We must rise above
petty! party considerations, put oun
heads together and see how hest we
can solve this problem. The Saikia
Government is a duly elected Govern.
ment. It i3 & democratically electsd
Government. So, there cannot be
any question of dismissing it, The
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problem will have to be solved by
the Siate Government with the help
of the Cengre and with our co-ope-
ration. The Congrss has been blamed
for a lot of things. There are effois
to crucify the Government whenever
there is a problem. Those nf us
who are GUying to be very rightecous
today, those of us who are trying to
cerucify the Congress would do well to
semermber that the Congress was not
the only party which ruled Assam
from 19«7 1o 1994. We had the
Government  of  the Janata  Party
irem 1977 to 1979 for a period 28
months. We had an AGP Gowvern.
‘mept which ruled Assam for 4 years
and 11 months from 24ith  December,
1985 ti}] 27th of November, 1990 when
it was dismissed., 1 don’t remember
uny action which these Governments
had \aken on these fronts. I was in
the AGP. There was no political
will to solve the minority problem.
There was no political will to solve
the tribal problem. Some of us had
to lrave the AGP in utter disgust.
We ghould appreciate the efforts made
by te Congress Government. At
_least, political will has been disployed
by it. Efforts are being made. The
Bodoland Autonomous Council has
been established. An effor¢ has been
made to solve the tribal problem.
Ay effoft hag been made to salve the
minority problem. It iz for the first
time that in the history of Assam
Jand pattas have been given to the
minorities in the riverina areas. Yet
the Congress has been crucified and
yvet the Congresg has been blamed.
There are the facts which I have
stated and these fact cannot be
wished even if anybody wanted.

Madam, when we venture to parti-
cipate in a discussion on a subject as
semmitive as this we should have an
insight into the genesis of the prob-
lem, May T say that the tribal pro-
blem in Assam jis basically a Iand
problem? In 1949, when Gopinath
Bordeloi was the Chiet Minister of
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Assara, 37 tribal belts and blocks

were created in accordance with the
provisions of Chapter X of the
Assam Land Revenue Regulations,
1886. The criterion was that each
belt &nd bloc would consist of, at
least, 51 per cent of tribal populagion,
In the course of time, encroachment
into vast tracts within these belis
and blocks took place. This encroa-
chmeny was made by the people,
plains people people from within
the Stare, non-tribal people from
within the Stage as well as immi-
grants trom the erstwhile East Paki-
stan and today’s Bangladesh. The
Bodo pevple, gradually, became out-
numbered in these belts and blocks,
Having lost their lands, they became
apprehensive of loosing their identity.
Gradualy the apprehension and fear
took the form of agitation. There
were peacefu] agitations. There Were
violent agitations. -We  have =2ll
heard about that. Trains were blast-
ed and bridges were blown up. There
were bomb blosts int the heart of
Guwathati city in Pallan Bazar
There was a bomb blast in Dispur
which is the State Capital. A lot
of ipnocent people " died. After the
prol. hged agitation, and as a resuli,
as a culmination of the goodwill of
the tentral Government and the
State Government headed by Shri
Saikin, the Bodoland Autonomous
Countil was formed in February,
1993 comprising 2,500 villages on the
Nerth Bank of the Brahmaputra, T
cdo ntt say that the Bodoland Auto-
nomo. s Council has fuly solved the
Eode nroblemg in  Assam. But an
effort has been made. There are
still tantroversies. ‘There are still
groups which are not satisfied. After
the latest round of discussions in
Delhi, 250 more villages have been
added. Still there are demands,
I would like fo urge upon the Govern.
ment that all these groups, the All
Bodo Studeonts Union, one faction of
the. RLP which is. not satished with
the Accord and also the Bodo Secu-
rity -Rorce—I would like to.draw the
pointed aitention of the hon, Home
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Minjster—should bc taken into  confi-

dence, Their vaews should also be
taken intg ECCOUP!:

|

I huve given |the background the
genegis of the problem. Let nabody
miscoustru me. | Leg nopody mis-
under.tand me. | I am not trying io
justify anything. I am not trying
to jusify what has happened there.
What §as happened there deserves to
be coudemned in strongest possible
terms. But, when I mention these
things, my only intention is, my only
appead is, that when we think about
the problem, wﬁen we iry to deal
with the problem, we shoud deal with
it in its totality |in its correcy hisiori-
cal perspective, m its correct histori-
cal background. '

Let us not try to find solutions in
a hurried manne&' Let us not try to
find solutiong in 2 piecemeal manner.
The Barbeta situation is nor an
isolated incident. It ig the external
manifestation of & much bigger prob-
lem. Prior to Bhrbeta we had the
Kokhrajahar incident on the 27ih
May, 1994 and pﬁior to thar there was
the Bongaigaon lincident in October,
19893. There ig @oing to be more af

- what has ha,ppenéd unless we take a
serious note of {the situation. We
must also be aware of the evil de-
signs of the rumour-mongers.

4

The Vipe-Chairman
Agarwal in the LChair

+Shri Satish

I would like to draw the attention
of the hon. Minjister who is present
“here to  one ample. Shri Prem
- Singh Brahma, who is the Chief of
‘the Bodolond Aytonomous Council
visited the affected area on the 2ist
of July. So, T also went there aiter
receiving the information. But, his
intention was good which cannot be
- doubted, which cannot be questioned.
“He went there to take stock of the
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i
}

e e

Discussion 320
situation. But, a section of the ru- -
mour-mongers got a news, which was
printed in the newspapers, that it
was Mr. Prm Singh Brahma who had
incited the Bodos againsg the minori-
ties and it was all because of him thap
this has sappened. I find it thorough-
ly ridicujous because Mr, Prem Singh
Brahma js a moderate leader., The
responsibility of the Council has been
left on his shoulders and he has al-
ways been opposed to the Bodo Secu-
rity Force. Yet, these are the alle-
gations. We have to be very careful
about this rumour-mongering. And
thege rumours have been written in
the newspapers. 1T dare say that
some of the newspapers have behaved
in a most irresponsible manter.
This js most unfortunate, This is
not the fme to indulge in sensation-
alism. The newspapers have a res-~
ponsibility towards the society, es-
pecially, at the time of a crisis of
this magnitude. They have to be
very cautions in publishing their news,
Sir, I was just trying to suggest that
a dialogue with the BSF is essential.
Sir, there may he arguments contrary
to what I say because the BSF is a
banned outfit today. The Govern-
ment of India has had dialogue with

hanned outfits umpteen times, The
ULFA was a banned outfit. There
was ga dialogue with them. Today,

excedt a very few, they have com=2
overground. Almost 4,000 ULTA

membpers have surrendered and they

have joined the mainstream. My
feeling is that if there iz a sincere
effort to bring them round to -the

negotiating table it will yield results,
There may be a pracondition. We
can tell them, “You should cease all
violent activities; otherwise, we will
not talkk to you.” There can be a
precondition. There have been such
preconditiong in the past. I would

1ike to appeal o the Government of

India that the BSF should not be
underestimated. They are strong;
they are well-equipped; they are well-
motivated. . I come from that area
and I know it. They have a very safe
sanctuary in. Bhutan the ULFA did

=
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mot have. They havg it now. It is
not- possible for our forces to go in
pursuit of them in Bhutan unless we
do something at the diplomatic level
with the King of Bbhutan. The BSF
is strong-armed, more than the ULFA
or any other outfits in Assam, 1 am
saying this from experience. I am
saying this with all responsibility, A
Jarge number of All Bodo Students
Union leaders, who did not surrender,
have joined the BSF with their arms
and the BSF ranks have swelled.
Sir, the Government of India has to
take it seriously. Over and above
the army operations, the operations
of the paramilitay’ forces have to
continue. There can be no stopping
of these operations. But, at the
same time, the effort for opening a
channel, for opening a dialogue, should
also be there. My second suggestion
iy T am in full agreement with my
hon. friends here, drastic steps are to
be taken to contain this situation, to
apprehend the culprits and to flush
them out of the area. But, at the
same time, utmost care should be
taken to.ensure that the Iinnocent
Bodos are nor"harassed in any way.
Sir, if the innocent Bodos are haras:
sed, thag will only drive them in to
the fold of the BSF and this is exact-
1y what the BSF wants. They want
that the common man should be
braught into their fold. We should
not play into their hands. We should
try to isolate them. The strategy
should be to isolate the militants and
to get the full support of the com-
mon man  Before I conclude, I
would just like to say one thing. The
Bodoland Autonomoug Council was
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created in order to fulfil the wishes
and aspirations of the Bodo people
of Assam, Sir, one of the precondi-
tions was that the interest of the non-
Bodos the non-~tirbals, would
be secured. This has to be
ensured. The minorities have
to be protected. The minorities liv-
ing within the BAC area, outside the
BAC area or anywhere in the coun-
try, have to be protected because this
is our Constitutional abligation. In
like manner, the tribals who are liv-
ing outside the Bodeland Autonomous
Council area algo have to be protec
ted and their interests also should be
secured. All the Bodog should not
be looked down upon as villains, as
all the Muslims should not be looked
down upon as Ba.ngladsh.is’ as Dr.
Dutta hag rightly said. This is a
wrong perception. We should be
more balanced in our approach. We
should be more pragmatic in our
effort. Hopefully, we will be able .
té, create an atmosphere where Bodos -
and non~Bodos, Hindus, Muslims and
Christians like me; triba's and non-
tribals, will be alle to live, once
again in peace, mutual trusg and in
Sir, before
I conclude, I wang (o make one appeal
to the Members on the other side.
Let us mot try to politicise this issue.
What has happened in Barpeta, what
has happened in Assam is only the tip
of the iceberg ~What has happened
there today might happen tomorrow

a sense of brotherhood.

in any other part of the country. It
might snow-ball into a major prob-
lem which would engulf more parts

of the country.
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Sir, attempts have been made to
denigrate one individual. Attempts
have been made to criticise the Chief
Minister, a man who has been able
to restore peace and normalcy in a
State which was ridden with strife
and violence. We should go back
and think about 1991. And what is
the situation today in 1994?
been able to transform

He has
the whole
situation, the whole scenario. Peace

hag been restored. Normalcy has
been restored. This is one inecident
which hag have to
admit it-—due to the failure of the
which the Home Min-

has been candid enough to ad-

happened—we

administration
ister
mit. And we zalso admit it. It waa
the failure of the district administra-
The DC and ths SP

already been transferred.

ion. have
Now rnore
have been posted
This is the latest Jeve:

On'y today I was finding

efficient people
in Barpeta.
lopment.
out the facts the= latest position. So,
let us not try to blame somebody and
sidetrack the whole issue. We all
have to come together info this, we
all have to joip hands and we all have
to put our heads together. Let us not
politicise the issue, and let us try to
have a dispassionate appMpach to-
wards this whole problem. As T said,
today it is Assam, tomorrow it might
be any other part of this
Thank you, Sir.

country.
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STATEMENT BY MINISTER

Flood situation in the country

THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR):
Sir, with your permission, 1 lay a
statement regarding the flood situa-
tion in the country, on the Table of
the House.

Sir, T seek leave of the House (e
make a statement on the current
flood situation in the country and
the relief and rehabilitation measures
taken by the Government,

South West monsoon, 1994 arrived
in ‘Kerala op 28th May, 1994 ~ three
days in advance und covered the en-
tire country by 80th June, 1894 about
15 days in advance to the normal
time of coverage. During the period
from June 1 to July 20 the cumula-
tivy rainfall has been excess in 18 of
tht 35 meterological sub-divisions
into which the country is divided.
Out of 415 distriets. 174 disiricts re-
ceived excess rainfall wrile 112 re-
ceived normal rainfall. The rainfall
has remained deficient in the North-
Eostern States West Bengal, Sikkim,
Bihar Plains, Hills of West Uttar Pra-
desh and Marathwada. Substantially
heavy rainfali rang’ng upto 114 per
cent has been received in Orissa,
Bihar Plateau, Harvana, Himachal
Pradesh. Raissthan. Madhya Pradesh,
Guiarat, Maharashtra, Karnataka and
Jammu and Kashmir. _

An unusual feature of the rainfall
this vear hag heen thar the tradition-
al'v Jare rainfoll areng hawvae rocejved
pond- ratne Tka in Sayrachera Kutch,
Wect Paigethan and  North  Tnterior
Karpataka. On t“e other hand, the



